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Inclusion of posts in Central Secre-
tariat Service Grade I 

1693. SHRI SURAJ BHAN: Will the 
Minister of HOME AFFAIRS be pleased 
to state: 

(a) the number of pasts included 
In the Central Secretariat Service 
(Grade n as on 1st January, 1930; 

(b) how many were held 1:y lAS 
and other Class I services and how 
many were held by Central Se':reta-
rlat Service Officertl as on 1st J antl-
ary, 1880; 

(c) the number of persons out of 
the Central Secretariat Serrvice (Grade 
I) oilicers,. who had reached the maxi~ 
mum o.t the scale of pay fOr Under 
Secretaries on the 1st January 1980' 
and ' , 

(d) how mlU1Y out 9f the perSOns: 
referred to above are eliIible for pro-
motion and how many are no:. yet. 
eligible to be considered fOr promo-
tion? 

THE MINISTER OF STATE IN THE 
J4INISTRY OF HOME AFFAIRS 
AND DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI p. VEN-
KATASUBBAIAH): (a) Posts ot 
Under Secretaries aDd equiv'a1ent £re 
not included in the cadre of any Ser .. 
vice Ibut are fUled from amongst eligi-
ble officers of All India Services, 
Central Services Class I, State Civil 
Services and empanelled officers of 
Grade I of !the Central Secretariat 
Service. Therefore, no posts of Under. 
Secretaries and equivalent can be 
stated to be included in the Central 
Secretariat ServiCe as on 1-1-1980. 

(b) As on 1-1-1980, 230 posts were 
held by Officers belonging to LAoS. and 
other Class I Services and 481 posts by 
Grade I officers of the Central Secre-
tariat Service, as per the infonnation 
available in this Department. 

t (c) and (d) The information is being 
collected and will be laid on the Table 
of the House as soon as it is received. 

Production of power in Mad.ras AtomJc 
Power Project 

1694. SHRI ERA ANBARASU: Will 
the PRIME MINISTER be pleased to-
state: 

(a) the reSl'30ns for delay lr. pro-
duction of power in Madras Atom,c-
Power Proj'ect in Tamil N1du; 

(b) whether Government will take 
appropriate steps to speed up lhe pro-
cess of production of power; and 

(c) the time by which I:lctual pow€r 
productiOn will commence? 

THE PRIME MINISTER (SHRD4ATI 
INDIRA GANDHI): (a) The major 
callES tor the deta,. are problema 
taceci in the fabrication of major item. 
of equipment, deJa,.. at manufacturer." 



.... C) .. due to labQur .. and pOwer 
. .cuta ancl also the d1ftlcultiea arlsiD, out 
of embargo place4 by some countries 
.em the export of certain equipment 
.and material •• 

(\) apd (c) Yes, Sir. Unit-! 18 
-expectecl to b., completed by the end 
.of" 1080 anci Unit U by early IIMl3. 
~m, will be taken up there-
after. 

DtJcIIIon to relbOVe cUsparities In pro-
JIIOtloa avenues 01 A.rmy and Civilian 

Oftlcers 

1695. SHRl UTTAM RAO PATIL: 
Will the Minister Of DEFENCE be 
pleased to state: 

(a) whether Government ha,'e 
taken any decision in .regard to remov-
ing disparities in the promotion ave-
hues .. nd change of ranks of Army 
6ffteers and CiVilian omcers, which 
were under COMideratiOtl f)f Govern-
ment; 

(b) if SO, what are the details there-
ell; and 

(C) if not, what are the reasons 
theretor! a 

THE l41NISrER OF STATE IN THE 
lIINISTRY OF DU'ENCE (SHRI 
C.P.N. SINGH): (a) to (c) The pro-
motional avenues of the varloUi ranks 
of. armed forees ~sortnel are based 
upon the organisational structure, the 
functional requirements and the terms 
and conditions ~uliar to the Defence 
Services which in many leases are not 
eomparable to those of civilian cadres. 
Government however have recently 
reViewed the career prospects in the 
armed forces and carried OUt a cadre 
review of officers up to the rank of 
Brigadier and equivalent in the other 
two Services to improve their promo-
tional opportunities. Details are as 
follows:-

(i) Nearly &0 per cent. pTOspecta of 
career improveanent have been pro-
'Vi~d fOr thOle in the rank of Majora 
and equivalent in the other two 

Servlcea, ,. per ctat Of .-hieb Wlllile 
tUou,h the introcluetioa tf .. ___ 
tion ,rade. 

(ti) .~ut 50 per cent prospects 
fer career improTSlleDt haft beea 
provided tor those in the rank of IA. 
ColOnel and equivalents in the other 
t1IfO Services. This again will include 
10 per cent through .selection ,r&d •. 

(iii) 125 posts of Lt. Colonels/ 
Colonels in the Anny have been 
upgraded to that of Brigadier. 10 
posts of Group Captains in the Air 
Foree bave been upgraded to that 
of Air commodore. On the Navy 
side, the Government have agreed, 
in principle, to upgrade 52 posts from 
Commanders to that of Captain. 
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